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IShri Datar]

Panchayat Raj Act, 1954, a copy of 
Notification No. R(9)/5#-PD dated the 
18th July, 1950 containing the Delhi 
Panchayat Raj Rules, 1950 published 
in Delhi Gazette. [Placed in Library, 
See No. LT-1671/5B].

N o t o t c a t io n s  is s u e d  n a n  A l l  In d ia  

S ervices A c t

Shri Datar: Sir, I beg to lay on the 
Table, under sub-sect oil (2) of Sec­
tion S of the All India Services Act,
1951, a copy of each of the following 
Notificat.ons:

(i) G S R  No 1030 dated the 12th 
September, 1959 making cer­
tain amendment to the All 
India Services (Death-cum- 
Retirement Benefits) Rules,
1958.

<ii) G S R  No 1031 dated the 12th 
September, 1959 and G.S.R 
No 1053 dated the 19th Sep­
tember, 1959, making certain 
amendments to Schedule III 
to the Indian Administrative 
Service (Pay) Rules, 1954

<iii) G.S.R. No. 1054 dated the 
19th September, 1959 making 
certain amendments to Sche­
dule III to the Indian Police 
Service (Pay) Rules, 1954

<iv) G.SR. No. 1132 dated the 
17th October, 1959 and G S R. 
No. 1158 dated the 24th 
October. 1959. makng certain 
further amendments to the 
Indian Administrative Service 
(Pay) Rules, 1954

<v) G.SR No 1133 dated the 17th 
October, 1959 making certain 
amendment to the Indian 
Police Service (Pay) Rules,
1954.

<vi) G.S.R. No 1156 dated the 24th 
October, 1959.

<vii) G.SR No. 1157 dated the 24th 
October, 1959 making certain 
further amendments to the 
Indian Administrative Service 
(Recruitment) Rules, 1954.

(viii) G.SJL Mo. 1159 dated the StA 
October, 1989 making certain 
further amendment to the 
Indian Administrative Ser­
vice (Regulation and Senior* 
tty) Rules, 1954. [Placed in 
Library, See No. LT-1672/89].

A m e n d m e n t s  t o  C e n t r a l  S il k  Boat 
Reus

The Minister of Iadastzy (Shri 
Manubhai): Sir, I beg to lay on the 
Table, under sub-section (8) at Sec- 
t on 13 of the Central Silk Board Act, 
1948, a copy of Notification No. G.SJL
1141 dated the 17th October, 1959 
making certain further amendments to 
the Central Silk Board Rules, 1955. 
[Placed tn Library, See No. LT-1673/ 
59]. J

A n c ie n t  M o n u m e n t s  a n d  A r c h a e o ­

l o g ic a l  S it e s  a n d  R e m a in s  R u jj®

The Minister of Scientific Besearch 
and Cultural Affairs (Shri Bunaynn 
Kabir): Sir, I beg to lay on the Table, 
under sub-sect on (4) of Section 38 
of the Ancient Monuments and 
Archaeological Sites and Remains 
Act, 1958, a copy of the Ancient 
Monuments and Archaeological Sites 
and Rem a ns Rules, 1959 publ-shed in 
Notification No. S.O 2306 dated the 
15th October, 1959 [Placed in Library, 
See No LT-1674/59]

A m e n d m e n t  t o  In t e r n a t io n a l ' Corr- 

k ic b t  O rder

Shit Humayun Kabir: Sir, I beg to 
lay on the Table, under Section 43 of 
the Copyright Act, 1957, a copy ot 
Notfication No. S.O. 2308 dated the 
17th October, 1959 making certain 
amendment to the International Copy­
right Order, 1958 [Placed in Library, 
See No LT-1675/59]

R ep o r t  o n  C o a l  Maas L a b o u r  

W elf a r e  F u n d

The Deputy Minister of Lafcsur 
(8hri AM4 All): Sir, I beg to lay oft 
the Table a copy of Report on the 
activities of the Coal M nes Labour 
Welfare Fund for the year 1958-51 
[Placed in Library, See No. LT-1876/ 
59].




